GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 2040
ANSWERED ON 30™ JULY, 2026

FINANCIAL ASSISTANCE FOR CONSTRUCTION OF ROADS

12040. SHRI BHAUSAHEB RAJARAM WAKCHAURE:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

gsa gRags 3R TTARET F7Ar

be pleased to state:

(a) whether the Government has provided financial assistance to
the State Governments particularly Maharashtra for the
construction of inter-State bridges and roads of economic
importance during the last three years;

(b) if so, the details thereof, State-wise and year-wise; and

(c) the names of the States to which financial assistance is
proposed to be provided for this purpose during the current financial
year?

ANSWER

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS

(SHRI NITIN JAIRAM GADKARI)

(a) to (c) The Government in Ministry of Road Transport and
Highways is primarily responsible for development and maintenance
of National Highways (NHs). Development and maintenance of NHs
is a continuous process. Works on NHs, including construction of
inter-State bridges and works of economic importance on NHs, are
accordingly taken up based on the traffic density, connectivity



requirement, condition of the road and synergy with PM Gati Shakti
National Master Plan (NMP).

State / Union Territory (UT) - wise details of funds allocated
and expenditure incurred towards development and maintenance of
NHs, including construction of inter-State bridges and works of
economic importance on NHs, during each of the last three years
and the current year, including for the State of Maharashtra, are at
Annexure-l.

Government also allocates and releases funds to the State
Governments / UTs, for development and maintenance of State
Roads, including construction of inter-State bridges and roads of
economic importance, under the Central Road & Infrastructure Fund
(CRIF) Scheme as per the provisions of the amended CRIF Act,
2000.

State / UT - wise details of accrual and release of funds for
development and maintenance of State roads, including
construction of inter-State bridges and roads of economic
importance, during each of the last three years and the current
year, including for the State of Maharashtra, are at Annexure-il.



ANNEXURE-I

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (c) OF LOK
SABHA UNSTARRED QUESTION NO. 2040 ANSWERED ON 30™ JULY,
2026 ASKED BY SHRI BHAUSAHEB RAJARAM WAKCHAURE
REGARDING FINANCIAL ASSISTANCE FOR CONSTRUCTION OF
ROADS

State / UT - wise details of funds allocated and expenditure incurred
towards development and maintenance of NHs, including
construction of inter-State bridges and works of economic
importance on NHs, during each of the last three years and the

current year, including for the State of Maharashtra: -

Amount in ¥ Crore

2026-27 (till
sr. No. State/UT 2023-24 202425 2025-26 30.06.2026)
Alloc. | Expd. | Alloc. | Expd. | Alloc. | Expd. | Alloc. Expd.
1 | Andhra Pradesh 11,440 | 11,440 | 11,777 | 11,756 | 12,140 | 12,109 3,599 2,543
2 | Arunachal Pradesh 2649 | 2649 | 3972 | 3599 | 3572 | 3,109 558 203
3 | Assam 9137 | 9137 | 7,209 | 7,207 | 6,353 | 6,334 949 877
4 | Bihar 10,749 | 10,749 | 8,840 | 8,840 | 9,962 | 9,962 3,500 3,124
5 | Chhattisgarh 4255 | 4255 | 2392 | 2,280 | 3,705 | 3,682 1,035 684
6 | Goa 620 620 851 651 842 703 368 267
7 | Gujarat 10,900 | 10,900 | 8,262 | 8,091 | 8,741 | 8,706 2,735 2,339
8 | Haryana 6,062 | 6,062 | 4391 | 4344 | 3330 | 3,327 1,119 1,057
9 | Himachal Pradesh 5175 | 5175 | 3,998 | 3,994 | 3,832 | 3,818 1,511 1,109
10 | Jharkhand 4599 | 4599 | 5334 | 5169 | 4,261 | 4,127 1,338 1,033
11 | Karnataka 12,695 | 12,695 | 11,147 | 10,819 | 11,477 | 11,446 3,169 2,620
12 | Kerala 10,419 | 10,419 | 5100 | 5,082 | 4,106 | 4,056 1,248 1,227
13 | Madhya Pradesh 7447 | 7447 | 7819 | 7,799 | 10,697 | 10,519 2,604 2,193
14 | Maharashtra 19,867 | 19,867 | 18,697 | 18,512 | 20,551 | 20,504 5,032 4,749
15 | Manipur 2598 | 2598 | 2,018 | 2,011 | 1,781 | 1444 167 152
16 | Meghalaya 1,803 | 1,803 | 1,835 | 1,697 | 1,495 | 1,477 213 180
17 | Mizoram 2189 | 2189 | 2114 | 2,091 | 1,508 | 1,507 350 327
18 | Nagaland 1414 | 1414 | 1,681 | 1,600 | 1,229 | 1,166 273 188
19 | Odisha 5948 | 5948 | 6,121 | 5786 | 5982 | 5,862 1,484 1,097
20 | Punjab 12,419 | 12,419 | 8137 | 7,898 | 7,367 | 7,291 1,358 1,239
21 | Rajasthan 8,874 | 8874 | 6,330 | 6,301 | 4955 | 4,890 1,421 1,166
22 | Sikkim 684 684 473 441 453 427 112 62
23 | Tamil Nadu 9,925 | 9,925 | 9,077 | 9,068 | 8514 | 8,393 2,149 1,951
24 | Telangana 6,117 | 6,117 | 7,564 | 7,496 | 7,030 | 6,765 1,510 1,208
25 | Tripura 1,546 | 1,546 778 767 771 771 119 17
26 | Uttar Pradesh 28,114 | 28,114 | 20,682 | 20,665 | 25,041 | 24,640 7,009 5,702
27 | Uttarakhand 4545 | 4545 | 3,996 | 3,835 | 3,751 | 3,716 917 774
28 | West Bengal 3,543 | 3543 | 2241 | 2240 | 4,874 | 4,807 562 336
29 | Andaman & Nicobar Islands 96 96 204 204 211 211 48 48




Amount in ¥ Crore

2026-27 (till
sr. No. State/UT 2023-24 202425 2025-26 30.06.2026)
Alloc. | Expd. | Alloc. | Expd. | Alloc. | Expd. | Alloc. Expd.
30 | Chandigarh 0 0 0 0 1 0 0 0
31 | Dadra & Nagar Haveli
32 | Daman & Dig 2 2 100 46 180 136 80 0
33 | Delhi / Headquarters 3,223 | 3223 | 2,840 | 2840 | 1,170 | 1,170 256 248
34 | Jammu & Kashmir 10,528 | 10,528 | 10,331 | 10,204 | 8,083 | 7,999 1,846 1,484
35 | Ladakh 658 658 794 768 338 333 70 20
36 | Puducherry 35 35 29 23 9 2 18 0

Alloc. - Allocation; Expd. — Expenditure




ANNEXURE-II

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (c) OF LOK
SABHA UNSTARRED QUESTION NO. 2040 ANSWERED ON 30™ JULY,
2026 ASKED BY SHRI BHAUSAHEB RAJARAM WAKCHAURE
REGARDING FINANCIAL ASSISTANCE FOR CONSTRUCTION OF
ROADS

State / UT - wise details of accrual and release of funds for
development and maintenance of State roads, including
construction of inter-State bridges and roads of economic
importance, during each of the last three years and the current
year, including for the State of Maharashtra: -

Amount in ¥ Crore

2026-27 (till

zzl State/UT 2023-24 2024-25 2025-26 30.06.2026)
Accrual# | Release# | Accrual# | Release# | Accrual# | Release# | Accrual# | Release#
1 | Andhra Pradesh 420.10 485.48 420.00 322.56 456.08 508.43 480.63 0.00
2 | Arunachal Pradesh 167.75 238.00 168.04 269.13 185.02 185.02 194.78 0.00
3 | Assam 194.65 223.24 193.55 222.59 211.69 241.36 221.26 0.00
4 | Bihar 258.43 258.43 25517 25517 281.37 281.37 295.90 45.39
5 | Chhattisgarh 320.19 353.60 322.62 177.28 358.59 212.38 376.65 0.00
6 | Goa 18.47 48.16 17.79 29.70 19.56 9.29 20.51 0.00
7 | Gujarat 586.35 73.79 585.01 680.70 642.03 531.07 676.77 0.00
8 | Haryana 205.63 108.60 203.31 189.00 222.59 60.87 232.08 0.00
9 | Himachal Pradesh 136.32 136.32 130.95 130.96 143.77 141.70 150.12 127.09
10 | Jharkhand 207.57 192.64 208.51 251.61 231.56 192.24 243.28 0.00
11 | Karnataka 608.06 660.91 608.81 453.85 661.87 479.24 686.80 0.00
12 | Kerala 171.14 186.37 166.06 166.06 181.31 152.13 189.81 160.69
13 | Madhya Pradesh 719.10 778.13 721.61 682.14 796.71 796.71 837.75 0.00
14 | Maharashtra 886.63 886.63 891.52 891.52 987.55 987.55 | 1045.83 0.00
15 | Manipur 48.37 146.98 46.87 15.19 51.89 41.35 55.06 0.00
16 | Meghalaya 54.83 78.42 55.37 61.55 60.13 60.13 62.83 0.00
17 | Mizoram 43.62 35.60 43.86 55.45 48.70 23.61 51.38 0.00
18 | Nagaland 35.54 46.09 35.79 32.09 39.35 37.24 41.25 0.00
19 | Odisha 387.41 423.41 392.13 392.13 432.27 432.27 452.53 0.00
20 | Punjab 195.33 72.04 195.97 174.52 210.67 0.00 218.94 0.00
21 | Rajasthan 812.41 745.90 816.17 1120.67 901.81 1694.24 949.45 0.00
22 | Sikkim 16.27 28.04 16.18 21.72 17.67 17.67 18.53 0.00
23 | Tamil Nadu 45711 486.15 457.75 425.76 500.94 454.44 531.54 458.35
24 | Telangana 335.09 366.38 335.58 335.59 367.17 367.17 384.29 0.00
25 | Tripura 23.94 25.92 24.01 23.94 26.52 26.59 27.77 0.00
26 | Uttar Pradesh 777.40 821.07 777.88 784.51 861.57 861.57 901.67 763.35
27 | Uttarakhand 129.83 140.46 129.95 55.07 143.20 120.15 150.06 127.04
28 | West Bengal 275.67 298.08 272.75 272.75 299.40 251.21 312.13 48.19
29 | Andaman & Nicobar Islands 19.75 16.68 19.75 16.06 21.73 3.96 22.82 0.00




Amount in ¥ Crore

2026-27 (till
:Z. State/UT 2023-24 2024-25 2025-26 30.06.2026)
Accrual# | Release# | Accrual# | Release# | Accrual# | Release# | Accrual# | Release#
30 | Chandigarh 7.39 0.00 740 0.00 8.14 0.00 8.55 0.00
31 | Dadra & Nagar Havel 6.50 0.00 6.49 0.00 7.14 0.00 750 0.00
32 | Daman & Diu
33 | Delhi 36.31 36.31 0.00 39.94 11.17 41.91 0.00
34 | Jammu & Kashmir 128.67 206.67 128.67 128.67 141.54 141.54 148.51 125.73
35 | Ladakh 326.41 68.10 326.41 95.56 359.05 210.84 377.13 0.00
36 | Puducherry 11.76 9.94 11.76 9.94 12.94 10.86 0.00 0.00

Funds to some States/UTs have been released more than the accrual of the State/UT from the unspent balance of
previous years of that State/UT.

#Including funds allocated/released for construction of ROBs/ RUBs/ Bridges on State Roads under Setu Bandhan

under CRIF Scheme

*k*k%




